N

CENTRAL ADMINISTRATIVE TRIBUNAL
BANGALORE ~ BENCH

-@ . ' Second Floor,

Commercial- Complex,
Indiranagar,
Bangalore-560038, -

Bated: ms OCT ]333

APDLICATIQN NO(S) 752 of 1993,

v/8, RESPONDENTS: Chairman,Railuay Board,
- TTTTT 7T New Delhi & Others, .

4APPLICRNTS:G;H.puttasuamy

T0,

1, Sri.P.K;Ponnappa;AdVOCGte,$/1BdB,Second Stage,

Rajapinagar,Bzngalore-560 010,

»

Subj=ct:- Forwarding of copies gf the Order passed by
: the Centrsl Administrative Tribuynal,Bangslore,

. Please find enclosed hereuwith a copy of the
ORDER/STAY/ INTER IM ORDER, passed by this Tribunal in the
above ssid application(s) on_11-10-1993, .
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“ DEPUTY REGISTRAR
JUDICIAL BRANCHES,
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Heard Shri P.K.Ponnappa, the ;
' : ' . '- . ‘. ’ ‘ N
} - |learned counsel tot the applicant, The |
: o learned counsel tor the applicant submits, "
. |that he may be permitted to u1thdra Bhlﬁ
* i appllcatlon and seek his grleuances,\ln
‘lthe appropriate torum, Having regard to
‘ ‘lthe tact that the application riled befo~
:;lre this Tribunal is not malntalnable. '
: \hs rcquested is granted,
b Accordingly this application is
ﬂdiSposed of f. ‘
J‘l . No cost, _ :
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